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to this firm for the import of stainless
steel in the year 1968, Thesc imports
had been allowed under the Barter
against the export of Ferro-Silicon.
This barter proposal was supported
by the Chief Minister of Mysore and
was approved by the then Minister
of Foreign Trade with the concur-
rence of the Ministry of Finance on
25th April, 1969, with the proviso
that the firm would be allowed to
import such raw materials for which
entitled.

ber, 1969 and I came to the Foreign
Trade Ministry in June, 1870. There-
fore, I have hardly anything to do
with it

The unkindest cut of all and, per-
haps, the most improper thing was
when he said that I was trying to
influence the press of this country.
If we are proud of anything, we are
proud of our democracy and free
press in the country. To say a word
about the press, that the press can
be influenced, that they can be
bought over, iz very wvery unfair [
must protest strongly against it. The
press is rendering really a good
service to the country. I have every
respect for the press.

Before I conclude, I would say, for
some time past, a well-organised,
systematic campaign of character
assassination against me is going on.
The Opposition, specially two or
three parties, in the country has been
playing a dominant role in that,
whether it is in Patna or Delhi or in
Calcutta. Everywhere, some kind of a
campalgn is going on. I must say that
Whatever programmes are “eing
carried out by me will be carried out
with_tmt any fear or anything. (Inter
ruptions)
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Motion of No.—Confidence in the
Council of Ministers—contd.
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We adjourn {o reassemble asél.n
tomorrow at 11-00 Am.
18 hrs.
‘Tve Lok Sebha them adjourned till

Eleven of the Clogk on Thursday,
Nouvewmber, 23, 1073/Agrahoyena 1,

1898 (Saks).
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